File No.:Admn-15018/5/2020-ADMN-CIC

Central Information Commission
aa wimar =, gfe / Baba Gangnath Marg, Munirka
7% feeett, New Delhi — 110067
Dated, the 215 May, 2024

OFFICE ORDER

Consequent upon appointment as CVO, Nuclear Power Corporation
of India Ltd. (NPCIL), Mumbai under the Department of Atomic Energy on
‘lateral shift’ basis as per DoPT letter No. 46/1/2024-EO (CVO) dated 10.05.2024,
Shri Ajitkumar Vasantrao Sontakke, IOFS (2009), Joint Secretary (Director Level) 1s
relieved of his duties from the Central Information Commission w.e.f. 21.05.2024
(A/N).

2 No vigilance case is either pending or contemplated against Ajitkumar

Vasantrao Sontakke, IOFS (2009).
(S. K. Rabbani)

Deputy Secretary (Admn)
Ph. No. 011-26717352
Email:sk.rabbani@nic.in

3. This issues with the appr(\)val of Competent Authority.

Copy to:

Sr. PPS to CIC/

PPS to ICs.

PPS to Secretary, CIC

PPS to JS (Admn)/ PSs to JS (MR)/ JS (P&B)/ Consultant (Registrar).

Shri Ajitkumar Vasantrao Sontakke, Joint Secretary, CIC.

Deputy Director General, Department of Ordnance (DoO), C&S (Co-ordination &

Services), New Defence Complex, Block-‘C’, K.G. Marg, New Delhi-110001.

7. Shri P. P. Singh, Under Secretary (EO-CVO), DoPT, North Block, New Delhi -
110001.

8. Under Secretary (IR), Dof™North Block, New Delhi — 110001.

9. PAO, CAT, CIC, Old JNU Campus, New Delhi.

10. All Deputy Secretaries/Dy. Registrars/Designated officers.

11.DDO (Cash) — with a request to provide LPC in respect of Shri Shri Ajitkumar
Vasantrao Sontakke, Joint Secretary, CIC is to be forwarded to NPCIL, Mumbai.

12. RTI Cell/CR-I/CR-II/Dak Section/Library/Legal Cell/Record Room/Cash Section

13. MR Section, CIC to upload on the Commission website.

14. Concerned task holder/Guard File/Service Book.
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